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Tenders received after stipulated time will not be entertained.

Tender will not be accepted without samples.
The material should be in good condition of specified specification.

The rate quoted in the tender shouid be inclusive of all taxes.

No advance payment shall be made.
The firms shall submit their bill in duplicate at the time of supply of materials.

The Court reserves the night to accept and reject any or all tenders.
Attested copies of latest Income Tax return, Sale lax clearance Cerlificate, Sales

tax Registration Certificate, GST Number and PAN be furnished along with the

tender.
Payment will be made through Bank Account, not in Cash, after delivery and

inspection of goods. In case any defect is found in any of the malerials, the
concerned firm shall replace it immediately free of cost.

The successful bidder shall supply the articles for a minimum period of one year
on the approved rate which may be extended for a further penod of one year. it

agreed bilaterally.




